Sl Case Filing No.

Calcutta High Court
In The Circuit Bench at Jalpaiguri (Appellate Side)

Scrutiny List From 28-06-2021 To 28-06-2021

Petetioner

Advocate

Compliance By

Reason For Compliance

No. Type
1 CPAN 20/2021
2 CRM 712/2021

3 WPA 1094/2021

4 WPA 1096/2021

Printed On 28-06-2021

RAMKRISHNA TRADERS AND ANR

GOVINDA SARKAR @ GOVINDA
KIRTANIA AND ORS

BITHIKA BARMAN (ROY)

SUSHILA BARMAN

DEBAJIT KUNDU

JAYDEEP KANTA
BHOWMIK

RATAN CHANDRA
ROY

SUBHASISH MISRA

Date
12-07-2021
12-07-2021

12-07-2021

12-07-2021

SUBJECT CATEGORY CODE IS WRONG IN THE FORM A

1. LTI OF THE PETITIONER NO-4 IN VAKALATNAMA
SHOULD BE IDENTIFIED.

1. HEADING OF THE PRESENTATION FORM A IS
INCORRECT

2.UNDERTAKING FOR THE DEPOSIT COURT
FEES,PUNCHING IS MISSING

1. PRESENTATION FORM IS INCORRECT
2. IMPROPER ADDRESSING OF THE HONBLE CHIEF
JUSTICE (ACTING)



